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HIMACHAL PRADESH THIRTEENTH VIDHAN SABHA
BULLETIN—PART-1I

(General Information relating to Parliamentary
and Other Matters)

15™ November, 2018 /24™ Karthik, 1940 (Saka)
No. 87

PRIVATE MEMBERS' BUSINESS

Thursday, 130 December, 2018 has been allotted for transaction of
Private Members' Business.

The ballot for the Private Members' Business (Bills as well as
Resolutions) shall be held on Thursday, the 6 December, 2018 at 4.30 p.M. In
this connection attention of the Hon'ble Members is invited to Chapter-11I of the
"Directions by the Speaker" as also to Chapter-XIII of the "Rules of Procedure
and Conduct of Business of the Himachal Pradesh Legislative Assembly, 1973".
A member who wishes to move a Resolution on a day allotted for Private
Members' Resolutions, shall give a notice to the effect atleast one day before the
date of ballot along with the text of the Resolution.

Yash Paul Sharma,
Secretary,
H.P. Vidhan Sabha.



